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IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

ExX. Appeal No.3895/2010

Ariging cut of Of8 Ho.187-CE/MRT-1/2010-11 dated 30.08.201C
passed by Commir. (Appeals) of Central Excise, Customs & 5. Fax,
Meerut-I,

For approval and signature:

HON'BLE MR, ANIL CHOUDHARY, MEMBER (JUDICIAL}
HOMW'BLE MR, ANIL G. SHAKKARWAR, MEMBER (TECHNICAL)
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Whother Press Reporters may e olowed o seo
the Order Tor publication as per Rale 27 of Ihe
CESTAT (rocedure) Rules, 15827 L Ma
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o Whether it should be released under Bale 27 of the
CESTAT (Frocedure) Rules, 1982 lwr publication
Ir1 oy autheritative report o oty 'YL

E, Whelhar His Lordship wizhes 1o see the fair copy
af Ane Order? L aeen

4, wihalhor Grdor is te be circolated ta the Departmental
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Commissioner of Centrat Excise & 5. Tax, Meerut-I
LAPRELLANT(S)
VERSUS
M/S Bakewell Agro Ltd RESPONDENT(S)

APPEARANCE

Shri ¥, Deb, Asstt. Commr. (A.R.} for the Department
None, for the Respondant (s)

CORAM:

HOMBLE MR, ANIL CHOUDHARY, MEMBER (JUDICIAL) o
HOMTBRLE MR, ANIL G. SHAKKARWAR, MEMBER{TFCHNICAL}X :"'
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Ex ddppead No 389500

Per Mr. Anil Choudhary

Heard the |d.AR. for Revenua,  Appeal s disposed off ag

withdranen under fitigation podicy, withoot entering into moerits,

{Pranounced in the open Court)
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(ANIL CHOUDMHARY)
MEMBER (TECHNYCAL)

MEMBER {JUDICIAL)
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